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ATTENDENCE CUM-ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 16, 1 1.2017

NAME OF THE PAKIIES: Fairmacs Shipping & Transport Services P!,1. Ltd.

Mrunmaha Agro Foods P!,1. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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On perusaloi this Company t,otition, this Bonch having noti.L{ thit this

Applicatioll is incomplete as cnvisaged u/s.9(5xi)(.) ot lnsolvencv & Binkroptc\

Codc, 2016, this Petitioner is giverr libtrtr b pro\.(, tht defects $ ithin seven rl.rvs

List thi\ ntntter for hr.rrirrg ()n 29.l t.2()17
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